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j&g^TRAL ADWINISTRATIVE TRIBUNAL. 3ABALPUR BENCH. 3ABALPUR

Orioinal Application No. 46 of 2002

3abalpur, this the 20th day of narch 2003*

Hon'ble Mr. Shankar Raju - Mambar (3)
Hon'bla Mr. R.K. Upadhyaya - nambar (Admnw.)

1. M,K, Soni,
S/o Sri Laxmi Narain Soni
Aged 54 years*
Assistant Manager,
Postal Stores Depot,
Bhopal - 452001

2. S.P. Uikay,
Aged 59 years. Manager
Postal Stores Depot, Bhopal*

3* M*D* Netam,
S/o Sri D*B* Netam,
aged SB years. Public Relations
Inspector, Postal Services,
Sehore* - applicants

(By Advocate - Shri S.K* Nagpal)

1* Union of India,
through; the SecTetary,
Departnent of Posts,
Dak Bhauan, Sansad Marg,
New Delhi*

2* Principal Chief Post Master
General MP Circle, Bhopal

VERSUS

- RESPONDENTS

(By Advocate - Shri Oe Namdeo )

ORDER

The learned counsel seeks to uithdrau this original

application, uhich is not opposed by the learned counsel

of the respondents. The prayer of the applicant to

withdraw the OA is allowed* This OA is dismissed as

withdrawn*
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(R*K. Upadhyaya)
Membar (A)

(Shanker Raju)
Member (3)
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